\ 2101 TEM NO. 23 REG STRAR COURT. 2 SECTION 11
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. MV RAMESH
Crimnal Appeal No(s). 114/2014
MAHAVI R SI NGH Appel | ant ('s)
VERSUS
STATE OF U.P & ORS Respondent ( s)
(with office report)
Date : 28/03/2016 This appeal was called on for hearing today.
For Appellant(s) Ms. Jenti ben, Adv.
M. A. Raghunat h, Adv.

For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng

ORDER
The office report i ndi cates t hat t he Lear ned counsel for t he
parties have fail ed to file t he addi ti onal docunent s Wit hin t he

period stipulated in the order dated 5.2.2016 of this Court. Viewed
thus, the matter shall be processed for |isting before the Hon&#39; bl e
Court under the rules.
(MV RAMESH)
Regi strar
MG



